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provocative and partisan attitude 
adopted by the Pakistan High Com 
mission this year in denying visas 
to over 1,000 of the 3,000 intending 
pilgrime to visit Nankana Sahib and 
Panja Sahib, two of the holiest 
shrines of the Sikhs, in particular, 
and the Hindus, in general. Not only 
Sikhs, but a large number of non- 
Sikhs too used to visit these shrines, 
every year—since the Shimla Accord 
was signed in 1974—in April, for 
about ten days, on the eve of 
Baisakhl.  

This year, however, the Pakistan High 
Commission adopted a highly provocatiive 
and partisan attitude by not granting visas to 
the intending pilgrims. Out of around 3,000 
intending pilgrims, over 1,000 were denied 
visas, which included children too. The 
women were granted visas, refusing 
permission to their husbands, to embarrass 
them as they would have to go alone, 
unaccompanied by their husbands and 
children. While no reasons were generally 
assigned for refusing visas to these pilgrims, 
the non-Sikhs or Sehajdari Sikhs were refused 
visas saying that Hindus have no place in 
Pakistan. Evidently, it was highly provocative 
and reflected an effort to divide the pilgrims on 
communal lines and hurt their religious 
sentiments. 

I believe the Ministry of External Affairs 
might have taken up the issue with Pakistan. 
The hon. Minister may like to apprise the 
House of the outcome thereof. 

 

MOTION OF  THANKS   ON PRESIDENT'S 
ADDRESS-Contd. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Shri Jagdish Prasad Mathur to 
continue his speech. 
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SHRI JAGESH DESAI; I want to know 
whether the word bemani can be used. Is it 
parliamentary? 

 

SHRI SATESH   AGARWAL: Mean-
ingless! 

SHRI JAGESH DESAI;   No objec-tion! 

 
SHRI JAGESH     DESAI:  I    have 

understood it.   No objection. 

 

"Government       is     concerned about 
the increase In prices.' 
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The annual inflation rate for primary 

articles as on 4 February 1995 was 15.4 per 
cent compared to 8.7 per cent on the 
corresponding date in 1994." 

 
"Food articles, which account for over half 

the weight of the primary articles group, 
recorded a rise of 13.7 per cent contributing 
over 23 per cent of this year's annual 
inflation." 

507 



309        Motion of Thanks [26 APR. 1995] On Presidents 510 
Address 

 
Capital Formation. Page  130, paragraph   

67: 

"Gross investment in real terms (at 1980-
81 prices) in agriculture has stagnated. It 
was Rs. 4636 crores in 1980-81 and Rs. 
4617 crore in 1992-93 (actual). From 18 
per cent of the total gross domestic capital 
formation in 1980-81, it has declined to 9 
per cent in 1992-93. The decline in real 
capital formation in agriculture by the 
public sector is more perceptible, as it has 
come down to Rs. 1065 crore in 1992-93 
compared to Rs. 1796 crore in 1980-81." 

"As on December 31, 1994, out of 71 
projects under implementation in the coal 

sector, 22 projects are bedevilled by time 
and cost over runs. On an average, the cost 
overrun per project is about Rs. 77 crore 
and the time overrun per project is about 
38 months." 

 

 

Who is   responsible for this? 
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"Unhappy with these figures, the Finance Ministry 
withheld the release of quick estimates for a 
month. Dr. Manmohan Singh questioned the 
methodology" 

                                                                                          
                          
           
                         

SHRI VAYALAR RAVI:  How can we 
                    do it? 

I challenge. It is on record.      We have 
got our sources". 
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SHRI JAGDISH PRASAD MATHUR: 
You can do it. You can ask the Government 
of U.P.   to do it. 

 

SHRI VAYALAR RAVI:  Mr.  Mathur. ... 
(Interruptions). 



 

 

DR. BIPLAB DASGUPTA (West Bengal): 
Last time, you said that this was two crores. 
How could it come down to one crore in ten 
days? 

SHRI JAGDISH PRASAD MATHUR; 
One crore was sent to Bengal.   
(Interruptions). 

DR.   BIPLAB DASGUPTA:     What is the 
source of your figure? (Interruptions) 

SHRI JAGDISH PRASAD MATHUR:   
The Government. 

DR. BIPLAB DASGUPTA; You cannot 
take it lightly. You go through the Census 
Report. You must have the specific evidence 
for proving it.   (Interruptions) 

SHRI JAGDISH PRASAD MATHUR: I 
am not in the Government. We get general 
information. (Interruptions) 

SHRI      V. NARAYANASAMY 
(Pondicherry); Without authenticating the 
statement that you are making, you should 
not speak in the House.    (Interruptions) 

 

DR. BIPLAB DASGUPTA: Why don't you 
say it is  crores? Why do you stop at two 
crores. (Interruptions) ... 
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Henry Kissinger, in his book "White House 
Years", has said and I quote: 'Whether the 
turned nationalists or radical Bangladeshis 
would, over time, accentuate India's 
centrifugal tendencies. He is the man who 
wrote it years ago. 



 
                       On President's 518 

Address 

 

On this ground he is dismissed. Who is   
responsible for this? 

 

It is a fact. It is my     information from  a 
report of that Department. 

 

517        Motion of Thanks 

That could see but you are blind. 

[ 26 APR. 1995 ]
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SHRI V. NARAYANASAMY: Nobody 
can defeat the Congress (I) Party. You take 
that of your BJP. You take your Party first. 
First of all, stop the infighting between Mr. 
Murli Manohar Joshi and Mr. Advani. 
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SHRI V. NARAYANAMY (Pondicherry); 

Madam, Vice-Chairman, I thank you very 
much for giving me this opportunity to speak 
on the Motion of Thanks moved by my collea-
gue, Shri Suresh Pachouri and seconded by 
Shrimati Jayanthi Natarajan to thank the hon. 
President for having addressed both the Houses 
of Parliament in the joint sitting on the 13th 
February, 1995. If one goes through the 
President's Address it gives a clear picture of 
the achievement of the present Government for 
the last four years and the policy and direction 
that this Government will follow in the coming 
year. 

Madam, the Presidents Address can 
broadly be divided into five categories the 
development in the agricul- 

It is an insult to the army. It is an insult to the 
community. 
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tural sector, the development in the 
industrial sector, the social develop. 
ment in the country achieved by 
this      Government,   the Kashmir 
affairs and the foreign policy of the 
Government.   I was     carefully listening  to  
the      speech of my senior Member, Shri J.   
P.   Mathur on the Motion of Thanks and I 
find that it has    become a habit of    the   
BJP   leaders both in this House and outside 
to accuse the   Congress Government as       a      
pseudo-secular      Government. 1 don't  
think they are  aware of its meaning.   It is    
quite      unfortunate that  a political     party 
which      has taken      the line of    Hindutva  
and which   has been publicising to     the 
world  that India is a Hindu Rashtra accuses  
the      Congress party which has  sacrified  
its  great leaders      for nationalism  and      
secularism of      a pseudo-secular      party.  I 
am really pained  to  hear  this  from   them  
because   on   national   issues,   all      the 
parties have to come together.      No one   is   
superior  to   the      other   in   nationalism.       
But,   unfortunately,   the BJP wants to 
accuse the Congress Government for narrow 
political ends. I fell really sorry for it. Even 
now, they have not  changed  their ways,  
even   after joining  the  Government   with      
the Shiv Sena. 

I would like now to refer to the 
achievements of the previous Gov 
ernment. Every one who is sitting in 
this House are aware of this. The 
Janata Dal was supported on the one 
side up by the BJP and on the other 
side by the Left parties. What was 
the economic situation of this coun 
try in 1989? What was the foreign 
exchange position? What is the de 
velopment in the agricultural sector? 
How many industries were closed 
down? What about the labour? They 
were suffering a lot. There was 
communal conflagration. Besides 
this, how many lives were lost in 
the Mandal agitation? Everybody 
knows about these things. Then, 
the      Motional      Front
 Governm
ent 
sould      not      rule        this        country 

even for 11 months, in spite of the 
support given by the BJP and the 
Left parties. The next Government 
could not continue in office for more 
than six months. At that time, our 
foreign exchange reserves were 
about two thousand crores of rupees. 
The rate of inflation was more than 
17 per cent. The people of this 
country could not get the essential 
commodities. Above all, the people 
had no security for their lives. Un 
der those difficult circumstances, 
after the brutal assassination of our 
great leader, Shri Rajiv Gandhi, the 
present Government took over under 
the leadership of Shri P. V. 
Narasimha Rao. The new eco 
nomic policy was formu 
lated in June 1991. The economy 
siarted moving then. Today, in the 
agricultural sector, our production 
target is set at 187 million tonnes, 
which is unprecedented in the history 
of Indian agriculture. The credit goes 
to our farmers who are working hard. 
Despite the difficult climatic and other 
conditions prevailing in the country, 
our farmers are putting in all their 
efforts to see that the country is self- 
sufncient and that it is able to ex- 
port agricultural commodities to other 
countries Our foodgrain reserves 
today are more than 35 million ton 
nes. 

SHRI JIBON ROY: But people are 
starving. 

SHRI V. NARAYANASAMY: The 
people are starving in West Bengal because 
of your wrong policies. Don't talk to me 
about that. 

Madam, we cannot find any queue in front 
of the ration shops today. The people go to 
the ration shops freely and get essential 
commodities. 
inflation, which was at a double-digit level, 
has been brought down to 8.7 percent. 
Earlier, it had gone up to 10 percent.     Now, 
it has     come 
down to 8.7 percent. But, unfortunately what 
to talk of understanding 
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the development that has taken place in the 
country they do not even admit it and they 
start criticising this Goverment, not on 
important issues that are haunting this nation, 
but on various extraneous issues. I do agree 
that there are problems for the farmers. Our 
Government is trying to solve those problems. 
The major problem is about fertiliser. I for one 
raised the issue of fertiliser subsidy to the 
farmers, because the subsidy that has teen 
given by the Government is only on urea. In 
the case of other fertilisers, which are being 
used by the farmers, the prices have gone up 
because the subsidy has been removed. We 
are taking up this issue with our Govemment 
to see to it that the farmers get fertilisers at 
reasonable prices. We are not looking at the 
world  with closed  eyes. 

Madam, if we go through the achievements 
in the industrial sector, we will see that 
because of the new economic policy, 
investments are coming in through the NRIs 
and through the multinationals. But we do not 
have a double-face like the other political 
parties have. If it is a case. of West Bengal, the 
Prime Minister of Singapore can come, sign 
MOUs and start industries. The foreign 
investment is welcome there. But, when it 
comes to the Central Government signing 
MOUs, they say that this Government is 
mortgaging India to the multinationals. Now, it 
is ruled by a CPM Government which is 
opposing this policy here and adopting the 
same policy in their State. That is the point that 
I am making. If you want to challenge me you 
challenge me  on that. 

In the power sector alone, Rs. 35,000 
crores' worth of investment has come. Our 
country has to compete with the developed 
countries today. India is a forerunner amongst 
the developing countries. The other countrieg 
are looking up to India in the matter of 
following these economic reforms. Today, 
India has to take a lead.  But we do not    have 

power. We do not have sufficient electricity. 
Without sufficient power, any number of 
industries that we may set up, it is not going 
to help us in any way. Therefore, Madam; the 
hon. President has clearly said that foreign 
investment is coming in all the sectors and 
the Government is making efforts to see that 
proper development takes place. 

As far as the rate of industrial growth is 
concerned, it is 7.8 percent for the year 1994-
95. Whether it is the coal industry or steel in-
dustry or in the area of infrastructural 
industries, it is on the high side. The foreign 
countries are looking towards India for their 
investments. Everyday, MOUs are being 
signed either by the Central Government or by 
the State Governments for bringing in more 
investments into this country. Madam, our 
email and medium industries are in a position 
to export. They send goods abroad for the 
purpose of earning foreign exchange. Today, 
the small scale industries alone are con-
tributing more than 24 per cent of the total 
exports of our country and giving employment 
to millions of people. Millions of people are 
getting employment through the small scale 
industries which are doing about 24 percent of 
our total exports. Therefore, Madam; the 
opposition parties for the purpose of opposing 
this Government are trying to sidetrack this 
issue On petty matters and forgetting the 
achievements of this Government. 

Madam, as far as the Economic Policy is 
concerned; our concentration is on the poor. 
We have been adopting pro-poor policies right 
from the day when the Government headed by 
our Prime Minister, Shri P. V. Narasimha 
Rao; took over. The problems of the 
Backward Classes have been solved by this 
Government. After the Supreme Court 
judgement on the Mandal Commission 
Report, the Government started implementing 
the 27 percent 
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reservation for the Backward Classes and it 
has been highlighted by the hon. President in 
his Address. More employment opportunities 
have been created for the Backward Classes 
as a result of the judgement of the Supreme 
Court. The Central Government is 
implementing the Supreme Court judgement 
and making the State Governments to follow 
suit. More eaiploment opportunities have 
been treated for the Backward Classes, 

Madam, this Government is con-concerned 
about the Scheduled Castes and the 
Scheduled Tribes. For the purpose of giving 
financial assistance for self-employment and 
also for the purpose of giving benefit to the 
rural women who are living in the Scheduled 
Castes and Scheduled Tribes familes, 
allocation of funds for the Scheduled Castes 
Financial Corporation has been increased 
from Rs. 150 crores to Rs. 300 crores. The 
hon, President has also made a reference to 
this in his Address. 

Madam, regarding provision of giving 
financial assistance, since the minorities felt 
that the 15-Point Programme that has been 
brought by 'the Government is not being fully 
implemented as one of its aspects was the 
formation of the Minorities Development 
Corporation, funds have been allocated and 
the Corporation was created by this 
Government. Therefore, the interests of the 
minortes and the people who are living below 
the poverty line have been taken care of. 

Madam, as far as rural employment is 
concerned rural employment for the people 
who are living below the poverty line in the 
villages, especially in the agricultural sector 
and who go for employment opportunities 
under the JAWAHAR ROZGAR YOJNA and 
the IRDP—a total allocation of Rs. 30,000 
crores has been made in the Eighth Five Year 
Plan. More than to 80 per cent of these funds 

have been exhausted for giving employment 
opportunities to the rural poor. Fortunately or 
unfortunately, those schemes are being 
implemented by the State Governments. The 
emp-loyment opportunities are given by the 
State Governments out of the total funds 
provided by the Central Government. 
Therefore, Madam, the programmes that have 
fixed and for which the funds have been 
allocated by the Central Government through 
the Ministry of Rural Development, have 
been implemented in right ear-nest. But 
unfortunately, there is a hue and cry inside 
and outside the Parliament saying that this 
Gvernm-ment is not for the poor and this 
Government is for the multinationals. 

SHRI JIBON    ROY-:   Is   (here     any 
doubt? 

SHRI V. NARAYANASAMY: Your 
Members are here to speak on this 
point. I am only speaking on the Pre 
sident's Address. Kindly bear with 
me. And they are telling that this 
Government is only for selling this 
country to multinationals. Madam, if 
anybody cumulatively reads the hon. 
President's Address     to    both     the 
Houses of Parliament and also the 
Budget, it will be vey clear that 75 per 
cent of the total Budget allocations 
are meant for the rural poor, poor 
people living in the rural areas. 
Madam, the media, the propa 
ganda that has been unleashed by 
the Opposition, ome forces within, 
are all trying to say that this Govern 
ment is not for the poor. The 
food subsidy that has been 
given      by the Government 
exceeded the target of Rs. 5500 crores. The 
fertilizer subsidy is Rs. 5000 crores. The fact 
is that the funds have not been reduced but 
the publicity is not there. 

Some of the State Governments even for 
giving some small benefits to people, arrange 
big functions in public and get publicity. But, 
unfortunately, there is a campaign of the 
Opposition  for    vilification    egainst 

[26 APR. 1995] On President',        530 
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the ruling party. Even though our 
achievements are there, they have not been 
highlighted. Therefore, I would like to 
submit that we have to accept, the 
shortcomings. . 

SHRI     CHATURANAN   MISHRA: 
Shortcomings  would     be  in  the    Presi-
dent's Address! 

SHRI V. NARAYANASAMY: We have  
to   accept  the  hard  realities.    The 
Opposition leader sitting here should accept 
these. Of course, there is one area where 
there is primary... (Time-bells rings)... 
Madam, I have not yet started. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Your Party 
has one hour and ten minutes.  
have the names cf so many Members before 
me. You tell me how to go about it. Shall I 
cut the time of others and give you more 
time? 

SHRI V. NARAYANASAMY: Madam, I 
have got a lot of points to make, but I will be 
brief. 

SHRI CHATURANAN MISHRA: 
Madam, he was saying about publicity. 
How he is...  

SHRI V. NARAYANASAMY: Not about 
advertisement. I am telling about your 
advertisements. 

Madam, as far as the Government's 
achievements are concerned, as I have 
submitted here, they are many. 

Fund allocation has been made by the 
Government in regard housing problems 
faced by the urban poor. Funds have also 
been allocated to the rural sector. People 
migrate from rural areas to the urban cities for 
the purpose of getting employment. There 
they are unable to get houses of their own. 
The Government is concerned about it and an 
ambitious programme of constructing a 
million house has been initiated. 

Madam, on the economic, agricultu-ral and 
industrial fronts; the Govern-nment 
achievements are laudable. 

Everybody knows the issue of Ayodhya. It 
is a very important issue. It has been 
considered more important especially by the 
people belonging to the minority community. 
This Goverment has to solve it. The Hon. 
President has made a reference to it also. On 
the reference made to it, the Supreme Court 
has made two observations. Firstly, the 
acquisition of land has been  upheld.   
Secondly,   it has 
ruled that the dispute relating to the title of the 
property has to be adjudicated in the courts. 
The matter is pending. As far as this is 
concerned, the Government will take a 
decision to solve this problem. It is a major 
problem that has been haunting the minds of 
the minority community. Unfortunately the 
people who have been the real culprits in the 
demolition of the Babri Masjid went scot-free 
and we are being blamed for this! Everybody 
know it also It is a concern of everybody We 
want peace in this country. We want the 
people of all communities to live together. 
India is secular, and our credentials have been 
there for a long time. Even the foreign 
countries appreciate India's stand on 
secularism. Therefore, Ayodhya is of prime 
importance to this Government. As far as 
Jammu & Kashmir Is concerned, there is an 
annouce-ment by the Governor that elections 
are going to be held soon. The situation was 
not favourable earlier. The militants' activties 
were on the higher side and the people of 
Jammu & Kashmir, especially of the Kashmir 
region, were feeling insecure. Thousands of 
militants were killed. Our Jawans were killed. 
Innocent people were killed. There was no 
peace is that area. Gradually, normalcy is 
returning in that    region.    For   the last two 
or four months we 4.00 p.m.find that    the 
situation     in Jammu      and        Kashmir 
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is peaceful, by and large. How long 
a Government can keep a particular 
State under President's .Rule? A 
popular Governmeiit is to be instal 
led, that Government has to take 
over and it has to administer the 
State for the purpose of development. 
In Jammu and Kashmir, which was a 
peaceful State and which is primarily 
an area of tourist importance, be 
cause of terrorism these developmen 
tal activities have come to a stand 
still. Therefore, the people of 
Jammu and Kashmir find that in 
Punjab, which was also a terrorism- 
prone area, now peace has returned 
and popular Government has taken 
•over and developmental activities are 
going on. The people of Jammu and 
Kashmir also want peace in that area 
and want people from various reli 
gions to live there and to live in har 
mony. I am very grateful to the 
people of Jammu and Kashmir that 
they want peace in the area and, for 
tunately, for the last six months they 
have rejected terrorists in Jammu and 
Kashmir. The people who had given 
protection in the earlier period have 
now rejected terrorism and they have 
said that militancy should be no more 
be there in Jammu and Kashmir and 
Jammu and Kashmir should a part 
and parcel of the country. Madam, 
terrorism in Jammu and Kashmir is 
the total make-up of Pakistan. 
Pakistan in        the international 
forum and also in the Islamic forum has been 
raising the issue of Jammu and Kashmir and 
it has been making false claims, ignoring the 
Simla Agreement. And as far as we are 
concerned and as far as our Government is 
concerned we are prepared to talk to anybody 
within the framework of the Constitution, 
Even if the people are militants, if they are 
prepared to give up arms and f they accept 
the Constitution, we will talk to them and we 
will try to resolve the issue of Jammu and 
Kashmir. Therefore, Madam, I am very 
happy that there is going to be a solution for 
Jammu and Kashmir and the Government 
will hold elec- 

tions in Jammu and Kashmir soon. Madani, as 
far as the foreign Policy of this Government is 
concerned, the lion. President took pains to 
see that three pages of his speech were in re-
ference to the foreign policy of the 
Government in the history of our Indian 
Government, foreign dignitaries' visit to this 
country for the last two or three years are 
exceedingly more. The last visit one by the 
Iranian President, was also successful. Our 
hon. President, the Vice-President of India 
and also the Prime Minister have visited 
several countries and they have highlighted 
the Indian Government's foreign Policy and 
the economic policy of this Govemment- It 
has been welcomed by all the countries. And 
all the coun, tries including the United States 
are trying to keep good retaliions with India. 
Especially, Madam, one point I would like to 
ask on the Pressler Amendment which is relat-
ing to giving military aid to Pakis-tan. There 
was a lobby in the United States for the 
purpose of removing the Pressler Amendment 
for the purpose of giving military aid at the 
time when the Pakistan Prime Minister, Mrs. 
Benazir Bhutto visited the United States. But 
the Congress, men there and the people of the 
United States wholeheartedly have said that 
Pakistan is a terrorist States and, therefore, 
giving militay aid to Pakistan is going to 
create problems not only for lndia but also for 
the adjoining countries, and therefore, the 
Pressler Amendment has to continue. Madam, 
this is one of the biggest achievements of this 
Government. 

Apart trom that, making Pakistan withdraw 
its resolution in the U.N. relating to Jammu 
and Kashmir is also the biggest achievement 
of this Government. When the hon. President 
highlighted the acievements of our 
Government, our senior Member, hon. Shri 
Mathur was trying to criticise the Government 
in name ot infiltration and Bangladeshis.     
He    was 
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speaking the voice of the Shiv Sena and not 
of the BJP it is quite unfortunate. 

Madam, I will raise only two or three more 
points. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): But try to be brief. 

SHRI V.   NARAYANASAMY:      I am 
going to be very brief     I would like to 
highlight only one or two points. 

SHRI CHATURANAN MISHRA: Leave 
some points for your colleagues also. 

SHRI V. NARAYANASAMY: Madam,, 
there is one more issue which is of a primary 
concern and I would like to raise it in this 
House. This issue relates to the proceedings of 
the Jain Commission which are pending and I 
would like the prime Minister to reply to that 
part also. In this House we lave been consis-
tenly raising this issue of the proceedings of 
the Jain Commission and the matter which in 
pending before the Designated Court in 
Madras on the assassination of our leader Shri 
Rajiv Gandhi. Madam, we have been reading 
Press reports that some of the documents have 
not been filed by som of the agencies before 
the Jain Commission. I know pretty well that 
the Home Minister and the Prime Minister 
have been monitoring the progress of the 
matters before the Jain Commission and be-
fore the Designated Court. But, unfortunately, 
some of the agencies have not filed the 
documents. This is the observation of the Jain. 
Commission. I would like the hon. Prime 
Minister, wh<:n he addresses this House to 
enlighten me on that because the misgivings 
in the minds of the people about the Jain 
Commission   have to  be  removed. 

Madam, another aspect which is also of a 
primary concern to everybody, is the matter 
of price situation that is prevailing in the 
country.    Now,     the      price   situation   in 

spite of the fact that there is economic growth, 
remains a matter of concern. In his Address 
the hon. President has mentioned that the 
price situation has to be controlled. It is a 
matter of concern, as far as the price situation 
is concerned. Madam, inflation has come 
down; in spite of that for some items prices 
have been increasing and we are not able to 
control them. I would like to submit that 
though the essential commodities are 
available, the Govemment has to supply those 
items when those are available with them So 
that the price situation can be centre lied. The 
middle classes, the upper-middle classes and 
the richer classes can afford, but it is the poor 
people living on their meagre wages, who feel 
the pinch of it. Therefore, the hon. President 
has rightly made the observation that the price 
situation has to be controlled by the 
Government for the purpose of feeing that 
there is no price increase in the various 
important essential items which people went 
for their livelihood. 

Madam, there are many speakers and since 
you are asking me to conclude, I will 
conclude. There are so many other subjects on 
which I want to speak. .. (Interruptions) .. I 
will speak on them when the Budget is taken 
up. Madam, I will make a final point. 

AN HON.   MEMBER;   Why final? 

SHRI V. NARAYANASAMY:    Because 
she says that time is not there. 

THE VICE-CHAIRMAN        MISS 
SAROJ KHAPARDE): X am not saying. 
Your Party has one hour and ten minutes. 
There are 13 names in the list before me. 
Moreover I have given  you sufficient time. 

SHRI   V.    NARAYANASAMY:   Madam, 
I want to make a point about the situation 
prevailing in the North East.  With that, I will 
conclude. 
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We have a Congress Government is most 
of the North. Eastern States. In some of the 
States, particularly, in Tripura and Manipur in 
the border areas, there has toeen an escalation 
in the militant activities. These militants are 
infiltrating into Assam also. I have reports that 
terrorism in Assam and the other 
North_Eastern States has started brewing in 
spite of the fact that we have normalcy in 
other parts of the country. Therefore, I want 
the Government to pay attention. Even after 
the elections in Manipur, the problem is there. 
The situation in Tripura is also not peaceful. 
"In Assam also, terrorism is trying to raise its 
ugly head. Therefore, I want to the 
Government to pay attention to the controlling 
of terrorism in the border areas. 

With these observations,  I support the   
Motion  moved  by  Shri   Suresh Pachouri. I 
thank you, Madam,    for giving me   this   
opportunity. 

THE VICF.-CHAIRMAN (KUMARI 
SAROJ KHAPAEDE): Shrimati Kamla 
Sinha, Kamla Sinhaji your party has fifty six 
minutes. 

SHRIMATI KAMLA SINHA (Bihar): I 
know, Madam. I am well aware  of the fact. 

 

 

 

On President's        538 
Address 

"Polls in Goa, Sikkim Andhra Pradesh, 
Karnataka and Maharashtra have been 
peaceful." 
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† [ ] Transliteration in Arabic script. † [ ]Transliteration in Arabic script. 
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"I am again bringing to your 

notice the state of affairs regar 
ding proposed Koel Karo Project 
(710 MW). This hydel project is 
very vital for improving thermal 
hydel mix in Bihar in particular 
and North-Eastern Zone in gene 
ral But unfortunately the Mi 
nistry of Power is not attaching 
proper importance to this Project 
and rather it has been intimated 
that NHPC is not in a position to 
execute the Project etc., etc ......................." 

Used plastic bottles are then   returned   from  these  
countries  to India. 
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The Pepsi's involvement in both 
producing' and disposing of plastic waste in 
India: Under Pepsi's two-part scheme, plastic of 
single use disposable bottles are manufactured 
in India and exported to the United States and in 
Europe, while toxic bi product of the plastic pre. 
duction processes  stay  in  India. 
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What   is this nonsense? 

This is not leading India in to the path 
of economic prosperity. This is leading India 
into a dumping ground of international world 
under the globalisation process. 

Statistics  reveal that   a woman     is 
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raped every 55 minutes and a dowry death is 
reported every 102 minutes in the country. 

 
Every 26 minutes a woman is molested; and 
every 7 minutes one act of criminal offence 
against a woman is committed. Dowry death 
cases in the country were up from 127 in 
1993 to 146 in 1994. Martial cruelty cases 

 
Up to 1992, there were 55 cases. There are 
127 persons under trial for rape cases of 
which 86 per cent cases are still pending. 
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the Address. Madam, I was patient 
ly hearing Mr. Mathur, an hon. Mem 
ber of the House. He was very criti 
cal of the Government and was tak, 
ing some kind of a satisfaction that 
there were certain bomb explosions. 
His first allegation was that the in 
vestments for the public sector are 
limited and more investment has 
come into the private sector. I am 
glad that they have accepted the fact 
that there are investments in the 
country. Whether it is the public 
sector or the private sector, there are 
.investments. As far as the public 
sector is cencerned, definitely the 
Government has a policy. Even peo 
ple like us have defended the public 
sector, but we are not arguing for 
more public sector. Mr. Mathur 
was very enthusiastic about the pub 
lic sector. I would like to know to 
what      extent the      Governments 
controlled by the BJP have gone in for the 
public sector. Naturally when they speak on 
the floor of the House, they are also responsi-
ble for running Governments in different 
States. I wish to know whether those 
Governments have any right to go in for the 
public sector and public sector investment. 

SHBI TRILOKI NATH CHATURVEDI; 
Let us not discuss it here. That can be 
discussed in the concern, ed Assemblies. 

SHRI VAYALAR RAVI: When you speak 
about public sector investment, you have to 
tell us what you have done in States   where   
you    are   in 
power. I am sorry, you cannot quote any 
example or any   instance  from 
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You   cannot have  the  whole  cake? You will 
have to share it   with  others  also. 

SHRI -VAYALAR RAVI (Kerala): Madam 
Vice-Chairperson, I rise to support the 
Motion moved by Shri Suresh Pachouri, 
expressing our gratitude to the President for 
delivering 

[ 26 APR. 1995 ]
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the States where you are in power. 
But I accept the fact that the investment has 
gone up. That is one good sign. 

Sir, the other thing is that the Sarkaria 
Commission was constituted in this country 
for going into the matter of sharing the 
powers between the Centre and the States.... 

DR. BIPLAB DASGUPTA: Madam, I am 
not sure whether the hon. Member is correct. 
The investment has gone down. If you lock 
at the figures, you will find that it has gone 
down. 

SHRI VAYALAR RAVI: I agree. I am not 
disputing anything. ...(In-terruptions)... Yes, 
it has gone down, but now the Government is 
trying to protect the existing industries rather 
than going in for more public sector. 
Everyone knows that. I agree with that. I 
entirely agree with that. But my point is, as 
Mr. Mathur said, investment by the private 
sector has gone up. So, in totality, the 
investment has gone up. 

DR. BIPLAB DASGUPTA: No, it is not 
so. If you look at the ratio of investment to 
GDP, it has gone down...    (Interruptions)... 

SHRI VAYALAR RAVI: I am not talking 
in terms of GDP. I am talk,. ing in real terms. 
... (Interruption*) ... Madam, I am talking in 
real terms. The questions is, now the State has 
more powers in regard to investments. The 
scenario has changed. Hon. Biplab Dasgupta 
also knows that his Party is also in power for 
the last seventeen or eighteen years in a State. 
Now, they gained power in West Bengal long 
back. Today the situation has very much 
changed. The entire scenario has changed and 
the economic situation has changed. Even the 
Sarkaria Commission has gone into the 
details to strengthen the relations. For the last 
three-years the Government of India has 
taken up the policy of   liberalisation.    It   
has 
given more viability to every   State 
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freedom to every State Government. 
Now, the development of the country 
has become a matter of correlation 
of the Centre and the States. It is 
not the monopoly of the Centre 
alone. It has become a matter cor 
relation and understanding between 
the Centre and the States. Now, I 
cannot hear any clamour from the 
State Government for more power 
because there is no licence system. 
Every State Government is free to go 
in for its own investments and its 
own programmes. One hon. lady 
Member spoke about the investment 
in the power sector. In the last five 
years, who has prevented the Laloo 
Prasad Government to invest in the 
power sector in Bihar? Did we pre 
vent it? Did anybody prevent it? 
They could have very well done it. 
Any public sector, any Government, 
any Electricity Board can go in foreign 
collaboration. Nobody is objecting to 
it. Even I appreciate it. The West 
Bengal Government had a quarrel 
with the Government of India. They 
invested in the power sector on their 
own. Mr. Jyoti Basu made a public 
confession because he wanted to invest 
in the power sector. What I am say 
ing is that today the situation has 
changed. After the policy of liberali 
sation, the States have been given 
more powers or economic and indus 
trial development. Now, it is more in 
the hands of the States. They can go 
ahead on their own. Nobody is stan 
ding in their way. Now, every politi 
cal party is sharing the power. So, 
this is the changed political situation 
in this country. Every political party 
sitting on the other side is sharing the 
power. So, their contribution is also 
equally important for the development 
of the nation. I am not giving any 
sectarian view. I am only saying that 
the development can be done only 
through the joint effort of the Centre 
and the State. That is possible. So, 
the question today is whether ether 
political parties have taken that res 
ponsibility. I am not questioning the 
seneerity of        any       political 
party    ruling      any      State   Gov- 

[26 APR. 1995 ] 



557       Motion of Thanks        [RAJYA SABHA ] On President's        558 
Address  

emment.   But, when we   Speak    ol 
populist programmes—I am one    for 
that—is there  any     political    party 
which  looks into the economic impact, 
the  impact of that programme on its 
own State's autonomy? Can any State 
Government overdraft everyday, eve 
ry  month?   Can any   State Govern 
ment blame the Centre for   not over- 
drafting beyond the point?  Madam, 
I want to make to a suggestion which 
the hon. Members should also consi 
der. Let ust     think jointly  of      a   pro- 
grsmme  which helps the poor.   Mr. 
N. T. Rama Rao announced a Rs. 2/- 
a kg. rice scheme. I appreciate that. 
I can understand the message.    But 
its impact   is   there.   There can    be 
arty programme like that for the poor 
end the downtrodden people. For this 
we have to strengthen  the     Public 
Distribution   System.   There     should 
be   an understanding    between    the 
Centre and the States in this regard. 
It    leeds  to  be     discussed    in   a wider 
forum including the National Develop 
ment     Council.      The        President 
also        mentioned       about the 
Public       Distribution      System.      The 
Public Distribution System    operates 
in   two ways.   The Public     Distribution 
System is the    Only    way    through 
which the economic growth and deve 
lopment can  reach the poor people, 
wrether   it   is by   way    of subsidy    or 
whatever it is. So, the PDS should be 
strengthened. This is the most impor 
tance   factor.  The  Government   of India 
alone cannot   do it. The State   Govern 
ments   have  also  to play   an   important 
role in  this regard.  There should be 
some  coordination between the Cen 
tre  and   the  Slates   to  strengthen      the 
PDS.   Without strengthening   it    we 
cannot control the rise in prices.   As 
Mr.   Narayanasamy  has pointed out, 
price rise is yet to be controlled.    I 
am sorry to say so. But, it is not   in 
the hand of the Centre alone. You go 
to the market. You will see that the 
prices  have  gone  up.   In      the last 
three years the price of rice has gone 
up by   58  per cent     and  the     price  of 
wheat has gone up     by      45     per 
cent.        In Kerala the price 
of        rice in    the    ration shops   is 

more. You will be surprised to know 
that the price of rice in ration shops 
in Kerala is Rs. 6.20 a kg. In the 
open market the price was Rs. 6.50. 
Recently, it has gone up to Rs. 10. 
I asked some of the rich wholesalers, 
"Why did you increase the price of 
rice for Rs. 4 to Rs. 10?" "What 
happened?" They said that they were 
getting rice from Andhra Pradesh 
at Rs. 6 and Rs. 4. After the two 
rupee rice scheme was introduced in 
Andhra Pradesh, Mr. Rama Rao told 
the rice growers that they could in 
crease the price of rice that was 
being        sent outside the 
State. In fact, the people of Kerala are paying 
more because of the two rupee rice scheme in 
Andhra Pradesh. The local market price has 
gone UP. We are paying more. Because of the 
States which have surplus rice and which have 
introduced certain schemes, the price in the 
local markets of other States has gone up. The 
other States are required to |pay more and this 
is effecting the poor people. Hence, subsidy in 
the case of PDS should increase. By 
strengthening the PDS, we can control the 
price. The Government has to take strong 
measures in this respect. The Civil Supplies 
Department should raid the godowns of 
hoarders and arrest them. They should be put 
behind the bars. Otherwise, we will have to 
pay a heavy price. The poor people will have 
to suffer. In this connection, I would like to 
mention about a new scheme that we have in-
troduced in Kerala. It is colled the Mavelli 
store. I do not know if Mishraji is aware of 
the Mavelli store in Kerala. It is one of our 
major successful experiments. Above five to 
six items like rice, pulses, kerosene oil and 
salt are sold here at subsidised rates. In every 
village we have about three to four Mavelli 
stores. The State Government is subsidising it. 
I wish that the Central Government also 
shared the subsidy. It should encourage other 
State Governmnets to have similar schemes 
apart from the PDS. 
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We  should  have  such      parallel      systems 
so as to help the poor.   Some five or six items      
should be made available   at  cheap      rates.      
This      is the only     way to    control     
prices. The  other thing   that I would like to  
mention   is    the  Centre-State      relations .      
It is  very  important.   The Centre-State     
relations        are not cordial.      For example 
in Gujarat, the BJP Government  seized   the  
NDDB godowns.     I do not want to go into its 
merits. 

SHRI CHATURANAN MISHRA: I would 
like to know from you whether during this 
period of four years the poor people have 
become poorer or not. If you say that they 
have not become poor and we say that they 
have become poorer then why not ask an 
experts committee to go into the matter and 
tell us the truth?  What is your opinion? 

SHRI VAYALAR RAVI; The po. verty 
line could not he brought down in spite of 
development. Even the Governmet statistics 
do not show that it has come down. 

SHRI CHATURANAN MISHRA: I want 
your assessment. Are the poor people 
becoming poorer or not? 

SHRI VAYALAR RAVI: They are not 
becoming poorer. But their standard  of   
living  is  not  going. 

SHRI CHATURANAN MISHRA: You 
have been asking the cooperation of all of us. 
Why not set up an experts committee to 
examine this question? 

SHRI VAYALAR RAVI: I said that the 
Centre and the States should Work jointly at 
the Government level for the advancement of 
the society. 

SHRI CHATURANAN MISHRA: I asked 
you whether the poor have become poorer or 
not. 

SHRI VAYALAR RAVI: They have not 
become poor. Their standard of living may 
not have gone up as was expected. In the case 
of the upper strata of the society, it has gone 
up. 

SHRI CHATURANAN MISHRA; That is 
not my point. Why are you talking about the' 
upper strata. I am asking you about the lower 
strata. Have they not  become poorer? 

SHRI SANGH PRIYA GAUTAM: He has 
said that the rich have become richer. 

SHRI SATISH AGARWAL: Mr. Ravi is 
well aware of the fact that the per capita 
income in India was 370 dollars according to 
the UNDP report. 

Now it has come down to 310 dollars. You 
can draw your own inferences from this. 

SHRI JAGESH DESAI; That is not the 
picture. 

SHRI CHATURANAN MISHRA: 
Madam, it is already 5.00 p.m. I think we 
should adjourn the House. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE); Mr. Ravi, one minute. I 
would like to take the sense of the House 
whether we should continue the discussion or 
adjourn the House  till  tomorrow. 

SHRI S. VIDUTHALAI VIRUMBI: Let 
us sit up to 6.00 p.m. and ad-iourn the House 
then. What is there? I am for continuing the 
debate till 6.00 p.m. 

SHRI SANGH PRIYA GAUTAM: 
Madam, you please adjourn the House. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE); I think the sense of the House 
is that we should adjourn the House. I 
adjourn the House till 11.00 a.m.   tomorrow. 

The House then adjourned at one 
minute past five of the clock till 
eleven of the clock on Thursday, 
the 27th April,   1995. 


